
GOVERNMENT OF INDIA

MINISTRY OF RURAL DEVELOPMENT

DEPARTMENT OF LAND RESOURCES

RAJYA SABHA

UNSTARRED QUESTION No' 1905

TO BE ANSWERED ON 06.03.2020

Targets achieved under Digital lndia Land Records Modernisation Programme

1905. SHRI M. SHANMUGAM: SHRIVAIKO:

WlltheMinisterofRURALDEVELoPMENTbepleasedtostate:

(a) the percentage of targets achieved in Digital lndia Land Records Modernisation

eiogr"rr" (DILRMP) in the country, as on 1 January' 2020;

(b) whether there is a shortfall in the programme, if so, the details thereof;

(c) the present status of updation 
"no 

jigitization of land records in the country, state-

wise; and
(d) the funds allotted to this programme in the last five years and whether they are adequate

for comPleting the task?

ANSWER

MINISTER OF RURAL DEVELOPMENT

(sHRl NARENDRA SINGH TOMAR)

(a) As on 1't January 2O2O,Computerization of Land Records i'e' Records of Rights (RoR)

has been completed in 591221Villages (90%) out of total 655959 Villages across the

country,6660226 Cadastral Maps (sirt)have been digitized out of total 12394956 maps

inthecountryandComputerizationofRegistrationhasbeencompletedin44T9SRos
(87o/ol out of total 5155 SROs.

(b) The implementation of this programme is a complex' sensitive and voluminous work'

invorving cumbersome and time consuming processes. Gestation period of completion of

the various activities/components of this programme is relatively longer as compared to

other schemes. Progress is, inter alia, dependent on (i) quantum of central funds

released to the States and (ri) adOitions of State-specific needs by the State

Governments as they may deem relevant and appropriate' However' substantial

progress has been achieved in the basic requirements of inter alia computerization of

Record of Rights (RoR)' computerization of Registration, connectively between Sub-

Registrar offices and Tehsils, integration of Registration and Land Records' etc'

some states like Arunachal pradesh, Meghalaya, Nagaland and Manipur (Partial)

arenotabletoimplementSomeofthecomponentsduetocommunityownershipof
lands and non-availability of land records with government. special meetings were

conducted in Manipur and Megharaya to jddr".r the issue computerization/

digitalization of land records in irre areas of community ownership of the land'

Thereafter, physical progress of the DILRMP Gomponents Of those areas have started

reflecting in the MIS of DILRMP'



(c) state wise details of land records digitized which includes computerization of Records of

Right (RoR) and Digitization of cadastral Maps are given in the Annexure I and

Annexure ll.

(d) The funds allotted and released in the last five years under DILRMP is as under:
(Rs. ln crore)

The funds have been rereased according to demands / requirements of the respective states

/ UTs. There is no case during last iir" y"rtt where- funds were not released on the

demands / requirements of the S[ates/ UTs due to want of resources'



ヽ

Annexure-1, referred to ln reply to part (c) of Raja Sabha Unstarred Question No. 1905 for
Answer on 06.03.2020

S,N. State′ UT Name
Tota:No.of
Vi:lages

No.of Villages

Computerization of Land
Records completed

ANDAMAN   &   NICOBAR
iSLANDS 205 204(99.510/0)

2 ANDHRA PRADESH 17563 17065(97.160/0)

3 ARUNACHAL PRADESH 5591 0(0%)

4 ASSAM 26784 15521(57950/● )

5 BIHAR 46370 30284(65.310/0)

6 CHANDIGARGH 16 6(37.5%)

7 CHATTISGARH 20496 17472(85.250/0)

8 DADRA&NAGAR HAVELi 72 72(100%)

9 DAMAN&DIU 28 22(78.57%)

10 GOA 425 425(100%)

GUJARAT 18527 17861(96.41%)

12 HARYANA 7089 6583(92860/0)

13 HIMACHAL PRADESH 20950 20693(98770/0)

14 JAMMU&KASHMIR 5494 512(9.32%)

15 JHARKHAND 32945 32645(9909° /c)

16 KARNAttAKA 29527 29419(99.630/0)

17 KERALA 1693 732(43.240/0)

18 LADAKH 239 16(6.69%)

19 LAKSHADWEEP 24 24(100%)

20 MADHYA PRADESH 55070 54634(99.210/0)

21 MAHARASttRA 44855 44331(98.83%)

22 MANIPUR 2715 423(15580/0)

23 MEGHALAYA 6750 0(0°/o)

24 MIZORAM 826 206(2494%)

25 NACALAND 1600 512(32%)

26 NCT OF DELHI 207 196(94.69%)

27 ODISHA 51701 51701(100%)

28 PUDUCHERRY 130 117(90%)

29 PUNJAB 12894 12072(93.62%)

30 RA」ASTHAN 47921 46386(96:8%)

31 SIKKIM 417 417(100°/o)

32 TAMILNADU 16786 16746(9976° /0)

う
０

う
０ TELANGANA 10829 10768(99.440/0)

34 TRIPURA 898 897(99.890/0)

35 UTTARAKHAND 17023 16064(94.370/● )

36 UTTAR PRADESH 109109 105008(9624%)

37 WEST BENGAL 42190 41387(98,1%)

Total 655959 591421(90° /・ )



AnnexurcJl, refertud to in reply to para (c) of Raia sabha unstarred Question No' 1905 for
I.re^r an llA nt ,nrn

nf Man Diditization

Cadastral MaPsIFMBS/TlPPans

S.N. State′UT TOtal No. Dig:ti4■ _

1

ANDAMAN&N:COBAR
ISLANDS

1407 183(13.01%)

2 ANDHRA PRADESH 316048 178910(56.o地

3 ARUNACHAL PRADESH N… 0(0%)

4 ASSAM 16297 14729蝉

5 BIHAR 70571 70338(99.670/0)

6 CHANDIGARGH Not updated 0(0%】

7 CHATT:SGARH 47447 43198(91.04%)

8 DADRA&NAGハ呻
2271 2271(J00%)

9 DAMAN&DIU 758 0(0%)
14854(1092

10 GOA 14854

GU」 ARAT 701832 88358(12.5堕

12 HARYANA 56095 51512(91.8341

13 HIMACHAL PRADESH 148645 148351(99旦%)

14 」AMMU&KASHMIR
…

0(0%)

15 JHARKHAND 48032 4377o(9114%〕 _

16 KARNATAKA 11889 11889(100馳

17 KERALA 103917 98150(94.45%)

18 LADAKH No蝉 0(0%)

19 LAKSHADWEEP N… 0(0%)

20 MADHYA PRADESH 114194 111653(9777%)

21 MAHARASttRA 4891644 420671(86%)

22 MANIPUR 366 36Q(100%)_

23 MEGHALAYA Not upda壁 0(0%)

24 MIZORAM 27304 27o04(100°/0)

25 NAGALAND 1008 1908(100%)

26 NCT OF DELHI 14 14(100%)

27 ODISHA 115232 1-

28 PUDUCHERRY 14044 14044(109墜

29 PUNJAB 14386 13080(90,92%L

107019 16142(1型
30 RA」ASTHAN

2549 2549(190%)
31 SIKKIM

32 TAMILNADU 5298490 5199522(9ol13%)

33 TELANGANA 18040 156ol中
34 TRIPURA 5303 5303(lQ堕

35 UTTARAKHAND 80736 21…
15102 (15.32%)

36 Ul~「AR PRADESH 9bOVU
61615(93.12%】

37 WEST BENGAL 6010′

Total
12394956 6810407(55°/0)


